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SL.NO Name of lime shell units in Approximate distance 
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Mannanchery, Alappuzha 

Rose Limes 

Kissan Vembanad Limes 

Kairali Limes 

Alleppy Limes 

Fine Limes 

Pomiadan Lime Industries 

Agro Limes 

St Thomas 

Chemicals(Muhamma) 

from lake side to 
corresponding unit 

(in meters) 

12m 

300m 

496m 

580m 

50m 

110m 

590m 

1500m 

16. The appeal is without any bonafides and the attempt is only to prolong
and protract the commencement of the establishment. The Air Appellate
Authority has given adequate reasons and the KSPCB had conducted a
detailed study and filed their report dated 14.02.2024 and for those reasons
the present appeal id devoid of merit. There is no legal violation in granting
the consent by the KSPCB.

It is therefore Just and necessary that this Hon'ble Tribunal may be pleased 
to Dismiss the above appeal and thus render Justice. 

Dated this the 24th day of September 2024 

i\·'i"J.
Resp�ent No.2 

VERIFICATION 

I, JIBIN.G. S/o Gopalakrishnan Managing Partner of M/s. Grb Lime Shell 
Industries, Kudilkavala, Kayipuram, Muhamma PO, Alappuzha- 688525., 
do hereby solemnly affirm and sincerely state that what was stated above 
reply in paras 1 to 16 are true to the best of my knowledge and belief. 
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'T . .:r���-� t JAYAKRISHNAN BALLB (Hons) 

Advocate, Roll No: !{•361'2000 
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BEFORE THE HON’BLE NATIONAL 
GREEN TRIBUNAL 

SOUTHERN ZONE AT CHENNAI 
 

APPEAL NO. 1  of 2024(SZ) 
 
 

PRATHAPAN.K.R 
S/o Late Rajappan, 
    ………. APPELLANT 
 
VERSUS 
 
1. KERALA STATE POLLUTION CONTROL 

BOARD, 
2. JIBIN.G. 
3. LAILA.G. 
   ………… RESPONDENTS 
 
 
 
 

REPLY FILED BY THE RESPONDENTS 2 
AND 3 

 
 
 
 
 
 
 
 

 

M/s.  K.ELANGO - 536/88 
G.CHAMKI RAJ -814/87  

P.RAJA-1618/1998 
M.MAHALAKSHMI - 3388/13 

 
COUNSEL FOR RESPONDENTS 2 AND 3 
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